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(c) Research In Iscadortherapy was re-
Introduced 10 the Council wrth the pnor ap 
proval of Scientific AdvIsory Committee 

HUDeo Schemes for Punjab 

6405 SHRI KAMAL CHAUDHARY 
W,ll the Minister of URBAN DEVELOP-
MENT be pleased to stale 

(a) the details of schemes approved 
and financed by HUDeO for construction of 

houses In Punjab dunng the last three years, 
and 

(b) the progress achieved so far In 
Implementing such schemes? 

THE MINISTER OF URBAN DEVEL-
OPMENT (SHRI MURASOLI MARAN) (a) 
The details of schemes sancttoned by 
HUDCO to different borrowing agencies tn 
the State of Punjab dUring the last three 
years are as follows 

Year No of Project AI/oeal/of' Loan DUs 
SanctIOned Schemes Cost SanctIOned 

(Rs In crares) 

14 17 781 

1988-89 37 42 977 

1989-90 32 23 1261 

(b) A'S per latest available mformatlon 
as against sanctioned number of dwelling 
units of 103789 48051 Units have been 
completed as on 31 3 1990 

Tenders for Ayurvedlc Drugs 

6406 SHRI RAMDAS SINGH Will 
the Minister of HEALTH AND FAMilY 
WELFARE be pleased to state 

(a) whether Government Invite tenders 
under Central Health Scheme for Ayurvedlc 
and patent drugs for Its d,spensanes and 

(b) If so the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF HEALTH AND FAMilY 
WELFARE (SHRI RASHEED MASOOD) 
(a) and (b) Yes, Sir Evpry year tenders are 
Invited from the firms registered with CGHS 
tor supplYing those medicines whICh are 

11 1312 

36 43349 

15 1310 

Included In the formulary but are not manu-
factured and supplied by MIs IMPCL. a 
Government of India Undertakmg 

Special Quota Jor Ramzan Period 

6407 SHRI AJITKUMAR PANJA Will 
the Minister of FOOD AND CIVil SUP 
PLIES be pleased to state 

(a) whether regular quota of sugar 
kerosene all etc are Increased to State 
during the Ramzan penod 

(b) If so, the details of the Increased 
quota released to Government of West 
Bengal dUring the last three years year-wise 
separately dunng the Ramzan perIOds. 

(c) whether It IS also a fact that thiS year 
the Increased Quota has not been releaseo 
to Government of West Bengal and 
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(d) If so, the reasons therefor? 

THE MINISTER OF FOOD AND CIVIL 
SUPPLIES (SHRI NATHU RAM MIRDHA) 
(a) to (d) In so far as sugar IS concerned, 
under the present pohcy of partial control, a 
monthly levy sugar quota IS allotted to State 
Governments for dlstnbutlon through the 
Pubhc Dlstnbutlon system and no additIOnal 
quantity IS allotted to any State Government 
for the festivals, inclUding the Ramzan festI-
val However, addrtlOnal festival allocatIOn IS 
made for the festIVal months of September· 
October-November 

In so far as kerosene IS concerned, 
additional adhoc allocation IS conSidered on 
merits oi request of the State Government to 
meet the emergency arrslng out of floods 
drought festwals, etc However, no separate 
request was Fecelved from West Bengal 
Govemment for Increased quota of kero· 
sene dunng the Ramzan penod In the last 3 
years or for the Ramzan perIOd thiS year As 
regards wheat & nce, no Increase IS made 
dunng thiS perIOd but r~quests of states 
receIVed from time to time are conSidered 
keeptng In view aval'ablhty fa stocks In the 
central pool and other related factors 

World Bank Assistance for Sewerage 
System in Punjab. 

6408 S ATINDER PAL SINGH Will 
the MInister of URBAN DEVELOPMENT be 
pleased to state 

(a) the details of MUniCIpal committees! 
notified area committees and rural blocks In 

Punjab where the faCility of modern sewer-
age system IS available, 

(b) whether any scheme has been 
prepared to prOVIde such facIlity In all areas, 

(c) If so, the details thereof, 

(d) the proposals In thiS regard for 

InclUSIOn m the Eight five Year Plan; 

(e) whether UnIOn Government Will 
provide finanCial assistance to Punjab Gov-
ernment fol' thiS purpose If so, the extent 
thereof, 

(f) whether there IS any proposal to 
seek assistance from World Bank for thiS 
purpose, If so, the details thereof, and 

(g) the time by whICh thiS faCility IS hkely 
to be prOVided In all areas? 

THE MINISTER Of URBAN DEVEL-
0pMENT (SHRI MURASOLI MARAN) (a) 
As per the Information received from the 
Govt of Punjab, out of 95 mUniCipal commit-
tees and 11 notified area commrttees, partial 
sewerage system eXIsts In 70 mumclpal 
committees and 5 notified area committees 

(b) No, SIr 

(c) Does not anse 

(d) The ElQhth Five Year Plan propos-
als have not been flnahsed 

(e) There IS no such proposal under 
conSIderation of the Umon Government 

(f) the Government of Punjab has reo 
ported that they propose to submit a pro 
posal for seekIng World Bank assistance for 
sewerage 

(g) According to the Government of 
Punlab no definite time limit can be mdl 
cated at thiS stage 

Food ProceSSing Industry In Raigarh 

6409 SHRI NAND KUMAR SAl Will 
tho MinIster of FOOD PROCESSING 
INDUSTRIES be pleasod to state 

(a) whether Government propose to set 


